
251 Written Answers NOVEMBER 19, 1974 Written A w m * * '"  t&

Oa-flhoKto art «M w r« <41 drtW»* aft 
varioaa vtaees

1180. SHRI SHANKER RAO 
SAVANT): Will the Minister of
PETROLEUM AND CHEMICALS be 
pleased to state:

(a) at which on-shore, off-shore and 
inland places drilling for oil is going 
on at present; and

(b) what are the achievements of 
the drilling so far?

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI C. P. MAJHI):
(a) The ONGC are drilling at pre
sent at 16 places on-land—12 in Guja
rat, namely, Ankleshwar, Ahmeda- 
bad, Kalol, Galodhra, Petroj Nawa- 
gam, Dholka, North Surkhej, Kham- 
bel, Wara, North Kadi and Sobasan; 
3 Traces in Assam namely, Lakwa. 
Galeki and Amguu, i*uamuk.a in 
Tripura; Karaikal in Pondicherry; and 
Shumarwali Tallai in Rajasthan. The 
ONGC is also drilling tat one location 
on the Bombay High structure.

Oil India Limited are continuing 
exploration for oil in Naharkatya, 
Hugrijan, Dum Duma areas and at 
Khtaisang in the Ningru area.

(b) The ONGC have so far com
pleted the drilling of 1117 wells on 
land and in the off-shore areas, as a 
result of which the Commission have 
been able to discover on land over 
108.66 million tonnes of initially re
coverable reserves and a litttle over
25,000 cubic metres of matural gas. 
The Commission have produced 33.45 
million tonnes of crude oil since 
inception up to September, 1974.

Oil India Limited have so far drilled 
about 322 wells. OH has produced

31.3 million tonnes of c*ude oil up to 
September, 1974 singe Deception. Tb» 
estimated reserves of crude oil of OIL 
as 1.1.74. is 37.49 million tonnes.

Central Assistance for Drags u l  
Pharmaceuticals Limited, H u ll

1131. SHRI C. JANARDHANAN: 
Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state

(a) whether the Government of 
Kerala has sought financial assistance 
from the Centre for the expansion 
programme of the State-owned Drugs 
and Pharmaceuticals Limited; and

(b) if so, the particulars of the 
project and Government’s response 
thereto?

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI K. R. GANESH)
(a) and (b). No request from the 
Government of Kerala for financial 
lassistance for the expansion pro
gramme of the State-owned Drugs 
and Pharmaceuticals Limited has been 
received in the Ministry. The infor
mation is however being collected 
from other Ministries and it will be 
laid on the Table of the House.

Insanitary condition in Kishanganj 
Railway Colony, Delhi

1132. SHRI C. JANARDHANAN: 
Will the Minister of RAILWAYS be 
pleased to state:

(a) whether Governments attention 
has been drawn to the miserable sani
tary conditions in Railway Colony at 
Kishanganj; and




